3T 3Utelr Sifeeaor, Tvdhreg w=rerdls, v
Income Tax Appellate Tribunal, Chandigarh Benches, Chandigarh
Date: 04.05.2026
List of Tribunal Orders pronounced
[ sr. No. T 'lfA_/'l_\'nﬁ/_SA No. Name of the case Bench Date of Order Result
' hearing Pronounced
Date

|
Author: Sh. Rajpal Yadav, VP

Co-Author: Sh. Krinwant Sahay, AM

1 | ITA No.1708/Chd/25 | Sh. Gaurav Gulati A |28.04.2026 | 04.05.2026 | Allowed

2 | ITA No.790/Chd/24 | Deptt. Vs LS. Inds Ltd. A | 28.04.2026 | 04.05.2026 | Partly |
| Allowed

3 | ITA No.609/Chd/26 | Blue Wing Educational Society A | 28.04.2026 | 04.05.2026 | Allowed

Author: Sh. Laliet Kumar, IM

Co-Author: Sh. Manoj Kumar Aggarwal, AM

1to5 ITA Nos. 902 to Punjab National Bank B 28.04.2026 | 04.05.2026 Allowed
906/Chd/24 3
6&7 iITA Nos. 1301 & Rajesh Kumar Chaudhary B 27.04.2026 | 04.05.2026 = Allowed
- 1302/Chd/25 , | =g
Author: Sh, Laliet Kumar, IM | Co-Author: Sh. Krinwant Sahay, AM
1 ITA No.1756/Chd/25 | Sh. Bahadur Singh A ]23.04.2026 | 04.05.2026 | Allowed |
2 | ITA No. 300/Chd/25 | Gaurav Ahuja A 22.04.2026 | 04.05.2026 Allowed
Author: Sh. Manoj Kumar Co-Author: Sh. Rajpal Yadav, VP
Aggarwal, AM
1 ITA No. 1187/Chd/25 | SIVN Ltd. B |23.04.2026 | 04.05.2026 | Partly
= | Allowed |
Author: Sh. Manoj Kumar E Co-Author: Sh. Laliet Kumar, JM
Aggarwal, AVi .
1 ITA No.1779/Chd/25 | Ms. Geeta Rani B 28.04.2026 | 04.05.2026 Allowed
) ITA No. 585/Chd/25 | Tawi Educational Trust B 29.04.2026 | 04.05.2026 | Dismissed |
3 ITA No. 1307/Chd/25 | National Institute of B 28.04.2026 | 04.05.2026 Allowed
Technology
4 ITA No. 1817/Chd/25 | ITO Vs Ms. Pragya Sharda B 29.04.2026 | 04.05.2026 | Dismiss_ed__k
| Author: Sh. Krinwant Sahay, AM | Co-Author : Sh. Rajpal Yadav, VP
1&2 | ITA Nos.58 & | Chandigarh Rotary Club Service A | 28.04.2026 @ 04.05.2026 | Allowed
=4 | 59/Chd/26 | &2
3 | ITA No. 131/Chd/24 | Haryana State Council for A 27.04.2026 | 04.05.2026 | Dismissed
R ... Science =~
| 4 | ITA No.61/Chd/24 | Balbir Singh A |27.04.2026 | 04.05.2026 | Allowed |
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